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" Arrival of Imported Wheat

211. SHRI B. V. DESAI: Will the Minis-
ter of FOOD AND CIVIL SUPPLIES be
pleased to state:

(a) whether nearly six lakh tonnes of
wheat being imported from USA has arri-
ved in India during the month of Decem-
wer, 1982;
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(b) if so, whether the Food Corporation
of India has earped despatch money worth.
Rs. 10 lakh in valuable foreign exchange
for quick and efficient clearance of wheat
arrivals; and

(c) if so, to what extent India had
to pay for this amount and bv what
time the contract wheat USA will
arived in India?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI BHAGWAT JHA AZAD):
(a) and (c). A against the total quantity of
39.50 lakh tonnes of wheat contracted for
import from USA at FOB cost of US
dollars 654.778 million, a quantity of
5.65 lakh tonnes of wheat arrival in India
by the end of December, 1982. As per
contracts, the entire quantity is to be ship
ped from USA during September, 1982,
to May, 1983,

(b) Yes, Sir. Food Corporation of India
is reported to have carned a net despatch
money of about Rs. 34.00 lakhs (provi-
sional) by December, 1982 for clearance
of this wheat.

Sharing of Ganga and Teesta Waters .

212. SHRI B. V. DESALI:
SHRI AMAR ROYPRADHAN:
SHRI CHITTA BASU:
SHRT MADHAVRAO SCINDIA:

SHRI A. NEELALOHITHADA-
SAN NADAR:

SHR1 AJIT BAG:

SHRI DAULATSINHII JAD-
FJIA:

SHRI BALASAHEB VIKHE
PATIL:

Will the Minister of TRRIGATION be
pleased to state:

(a) whether India and Bangladesh were
confident of resolving the problem of long-
term augmentation of the Gamga waters
and ad hoc sharing of the Teesta waters
and oLher smaller rivers;

(b) if so, whether during December zmd
January, the experts of both the countries





